NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH
FARIDKOT HOUSE, COPERNICUS MARG
NEW DELHI-110001

MEMO OF PARTIES

Sub: News Item titled “Greater Kailash, lesser comfort Life amid
foul air & mosquitoes” appearing in The Times of India dated
22.04.2024.......... (Tribunal on its own motion)

Vs

1. Delhi Pollution Control Committee, Through its Member Secretary
Building No. TC-12V, 6th floor, C wing,
Delhi Secretariat, I P Estate, Delhi-110002
Phone no: 011-47441576

E-mail: msdpcc@nic.in

2. Central Pollution Control Board, Through its Member Secretary
Parivesh Bhawan, East Arjun Nagar, Delhi-110032
Phone No: 011-43102030

E-mail: mscb.cpcb@nic.in

3. Delhi Jal Board, Through its CEO
Room No.306, 3rd Floor, Varunalaya Ph-II,
Jhandewalan, Karol Bagh, New Delhi-110005.
Phone No: 011-23511658

E-mail: ceodelhi.djib@nic.in

4. Municipal Corporation of Delhi, Through its Commissioner
24t Floor, Dr. SPM Civic Centre, Minto Road, New Delhi-100002
Phone No: 011-23225901

E-mail: commissioner@mecd.nic.in

5. District Magistrate, South Delhi
M.B. Road, Saket, New Delhi-110068
Phone No: 011-29535025

E-mail: dcsouth@nic.in




